GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT
LOK SABHA
UNSTARRED QUESTION NO. 1086
TO BE ANSWERED ON 17™ DECEMBER, 2018

EMPLOYMENT GENERATION

1086. SHRI SATAV RAJEEV:

SHRI DHANANJAY MAHADIK:

SHRI P.R. SUNDARAM:

SHRI MOHITE PATIL VIJAYSINH SHANKARRAO:
SHRI ABHISHEK SINGH:

DR. J. JAYAVARDHAN:

DR. HEENA VIJAYKUMAR GAVIT:

SHRIMATI SUPRIYA SULE:

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state:

(a)

(b)

(c)

(d)

(e)

)

the target set and the number of people who have got jobs under the
Government flagship employment generation scheme the Pradhan Mantri
Rojgar Protsahan Yojana (PMRPY) till date;

the current status of PMRPY scheme in the country along with its aims and
objectives and the achievements made thereunder so far;

the number of industries/ employers incentivized for promotion of
employment generation in the country under the said Yojana since
inception along with the number of beneficiaries therefrom, industry,
State/UT-wise;

whether the Government has assessed the ground impact of the said
Scheme and if so, the details thereof;

whether under PMRPY the Government will pay in full the employer’s
contribution towards the Employees’ Provident Fund and the Employees’
Pension Scheme, if so, the details thereof along with the details of the
funds provided by the Government and utilised by the States to implement
the said Yojana since inception, State/UT-wise; and

the other steps taken/being taken by the Government to enhance/create job
opportunities in the country along with the achievements thereof?

ANSWER
MINISTER OF STATE (IC) FOR LABOUR AND EMPLOYMENT
(SHRI SANTOSH KUMAR GANGWAR)



(a) to (e): Pradhan Mantri Rojgar Protsahan Yojana (PMRPY) was launched on
9" August, 2016 with the objective to incentivise employers for creation of
new employment. Under the scheme, Government of India is paying Employer’s
full contribution i.e. 12% towards EPF and EPS both (as admissible from time
to time) w.e.f. 01.04.2018 for a period of three years to the new employees and
to the existing beneficiaries for their remaining period of three years through
EPFO. The terminal date for registration of beneficiary through establishment
is 31 March, 2019.The scheme is targeted for employees earning upto Rs.
15,000 per month. This scheme has a dual benefit, where, on the one hand,
the employer is incentivised for increasing the employment base of workers in
the establishment, and on the other hand, a large number of workers will find
jobs in such establishments. A direct benefit is that these workers will have
access to social security benefits of the organized sector. Number of
Employees, Establishments benefitted and amount of Subsidy disbursed as on
10.12.2018 is 9245263, 115422 and Rs. 2910.79 crore respectively. State-wise
employees, establishment benefited and amount of subsidy disbursed is at

Annex-l.

Subsidy to the employers is disbursed on the basis of ECR (Electronic
Challancum Return) filed by the employer with the EPFO electronically. Hence,
the ground impact of the scheme is direct and immediate since the whole
process is conducted through online transactions.

(f): Employment generation coupled with improving employability is the priority
concern of the Government. Government has taken various steps for
generating employment in the country like encouraging private sector of
economy, fast tracking various projects involving substantial investment and
increasing public expenditure on schemes like Prime Minister’s Employment
Generation Programme (PMEGP) run by Ministry of Micro, Small & Medium
Enterprises, Mahatma Gandhi National Rural Employment Guarantee Scheme
(MGNREGS) and Pt. Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-
GKY) schemes run by Ministry of Rural Development and Deendayal Antyodaya
Yojana-National Urban Livelihoods Mission (DAY-NULM) run by Ministry of
Housing & Urban Affairs. Details of the employment generated through these
schemes/ programmes are given at Annex-Il.

k%% *



Annex-l

STATEMENT REFERRED TO IN REPLY TO PART (a) to (e) OF THE LOK SABHA
UNSTARRED QUESTION NO. 1086 FOR 17-12-2018 REGARDING EMPLOYMENT
GENERATION

Details from PMRPY Portal from inception till 10-Dec,2018

No. of Subsidy Amount
No. Of Employees Disbursed
Establishment Benefited During Period
State Benefited During During
. . 01-Apr-2016 to
Period 01-Apr-2016 Period 01- 10-Dec-2018
to 10-Dec-2018 Apr-2016 to (Rs.)
10-Dec-2018

ANDHRA PRADESH 8225 734071 2157640160
ASSAM 359 7964 25645807
BIHAR 696 99502 429117993
CHANDIGARH 3436 146594 486378128
CHHATTISGARH 2376 98305 321830956
DELHI 5283 592861 1897582575
GOA 301 12612 34743722
GUJARAT 11307 811671 2506677527
HARYANA 6621 770805 2363388827
HIMACHAL PRADESH 2490 106307 307179359
JHARKHAND 989 41505 114459790
KARNATAKA 7397 899696 3070282998
KERALA 3412 156611 814670268
MADHYA PRADESH 4359 268860 935641752
MAHARASHTRA 13542 1632312 4884139813
ODISHA 2023 103326 319101695
PUNJAB 4594 154043 563967699
RAJASTHAN 7292 358502 922977695
TAMIL NADU 12743 1100429 3390551031
UTTAR PRADESH 12001 650921 2280515607
UTTARAKHAND 2402 230051 576517699
WEST BENGAL 3574 268315 704921141
115422 9245263 29107932242




Annex-ll

STATEMENT REFERRED TO IN REPLY TO PART (f) OF THE LOK SABHA
UNSTARRED QUESTION NO. 1086 FOR 17-12-2018 REGARDING EMPLOYMENT

GENERATION

Employment generated through various schemes/ programmes

Employment Generated

Schemes/Year 2014-15 | 2015-16 | 2016-17 | 2017-18 2018-19
Estimated
284856

employment

357502 | 323362 407840 387184 (Upto
generated under 30.11.2018)
PMEGP
(No.of Persons)
Persondays
Generated under 16322.49
MGNREGS 16619 | 23513.13 | 23565.01 | 23420.50 (Upto
(Persondays in 30.11.2018)
lakh)
Candidates placed 95640
in jobs after 54196 109512 147883 75787 (Upto
training (DDU-GKY) 03.12.2018)
(No.of Persons)
Skill Trained
Persons given 94753

63115 33664 151901 115416 (Upto
Placement DAY- 05.12.2018)
NULM
(No. of Persons)




